NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2""FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 21.12.2021 (TUESDAY)

COURT -1I (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member
(Technical)

For Hearing

2020

MMR Saha Infrastructure Pvt. Ltd.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | S.A.R.E Public Company Ltd. Pooja Mehra Ananya Kumar
(Ins) No. 359 of | Vs. Aditya Mehta-R1
2021 Sare Gurugram Pvt. Ltd. & Anr. Rajat Joneja-R2
Siddharth Dutta
For Orders
2. Comp. App. (AT) | State Bank of India Sanjay Kapur M. Srinivasan Rao
(Ins) No. 636 of Vs.
2020 Vibha Agro Tech Ltd.
For Directions
3. Comp. App. (AT) | Dr. P. Mahalingam Saurabh Kalia Gautam Swarup
(Ins) No. 146 of Vs. Gunjan Jindal-R1
2020 Muthoot Fincorp Ltd. & Ors. WF Moses
R. Venkata Vardhan
(PH) With Kartikeya Asthana-R3
4. Comp. App. (AT) | P. Mahalingam Saurabh Kalia Gunjan Jindal
(Ins) No. 1121 of | Vs. Gautam Swaroop-R1
2020 Muthoot Fincorp Ltd. & Ors. Anirudh Wadhwa
Aparajito Sen
(PH) Kartikeya Asthana-R3
For Admission (After Notice)
5. Comp. App (AT) | Rana Sarkar Arushi Arora Abhirup Dasgupta
(Ins) No. 211 of | Vs. Bhawana Sharma
2020 Asset Reconstruction Company (India) Ishaan Duggal-R1
Ltd. & Anr.
6. Comp. App. (AT) | Alok Sharma Varsha Banerjee Kunal Godhwani
(Ins) No. 350 of | Vs. Pathik Choudhury
2020 I P Construction Pvt. Ltd.
Through Resolution Professional
7. Comp. App. (AT) | K.B. Polychem (India) Ltd. Shailender Kumar
(Ins) No. 396 of | Vs.
2020 Rapt Industries Pvt. Ltd.
8. Comp. App. (AT) | Rajan Arora & Ors. Ashish Verma N.P. Singh
(Ins) No. 716 of Vs. Sachin Awana




(Ins) No. 849 of
2021

Vs.
Kitply Industries Ltd. & Ors.

9. Comp. App. (AT) | Surendra Singh Hada & Ors. Pankaj Jain Arvind Kumar Gupta
(Ins) No. 578 of | Vs.
2021 Arfat Petrochemicals Pvt. Ltd.
With
10. | Comp. App. (AT) | Arfat Petrochemicals Pvt. Ltd. Henna George Pankaj Jain
(Ins) No. 803 of | Vs. Aman Shankar
2021 Surendra Singh Hada & Ors.
11. | Comp. App. (AT) | Jangsher Singh Choudhary Saloni Nagoria Sameer Rastogi
(Ins) No. 739 of | Vs.
2021 Ram Kripal Singh Construction Pvt.
Ltd.
12. | Comp. App. (AT) | Josephluis Dsouza Arnav Narain Priyadarshini
(Ins) No. 816 of | Vs. Dewan-R1
2021 Interocean Fincap Services Pvt. Ltd. Rakesh Tulsyan-R2
Prakhar Tandon-IRP
13. | Comp. App. (AT) | SICOM Ltd. & Anr. Stuti Sharma Sanjay Bhatt

Karan Kohli-R1

For Hearing

2021

Sandeep Kumar Bhatt & Ors.

14. | Comp. App. (AT) | Manorama Shandilya (Through legal Nikshubha Sethi Suresh Dutt Dobhal
(Ins) No. 830 of | representative Mr. Shantanu Shandilya) Mehak Khurana-R1
2020 & Ors. Aashish Verma-R2
Vs. Suresh Dutt Dobhal-
Ashish Gupta R3,R4 & R5
Resolution Professional in the Matter of Aashish Gupta-RP
Anush Finlease and Construction Pvt.
Ltd. & Ors.
15. | Comp. App. (AT) | Shailaja Vaibhav Patil & Anr. Gaurav Nair CMA Harshad
(Ins) No. 1122 of | Vs. Deshpande
2020 Harshad Deshpande & Ors. Rohit Rathi-R1
Rahul Totala-COC
With Harsh L. Behany-R5
16. | Comp. App. (AT) | Citi Co- Operative Credit and Capital Anne Methew CMA Harshad
(Ins) No. 1123 of | Ltd. Deshpande
2020 Vs. Rohit Rathi-R1
Harshad Deshpande & Ors. Rahul Totala-COC
Harsh L. Behany-R5
With
17. | Comp. App. (AT) | P.L. Adke Varun Singh Rohit Rath-R1
(Ins) No. 11 of Vs. Rahul Totala-R2
2021 Harshad Deshpande & Ors. Kritya Sinha-R3
Pranati Bhatnagar-
R5 & R6
18. | Comp. App. (AT) | Vijay Kumar Singh Gautam Singhal Sandeep Kr. Bhatt-
(Ins) No. 353 of | Vs. R1

Ashish Rana-R3




19. | Comp. App. (AT) | TDH Reality LLP Monish Ponda Ekta Bhasin
(Ins) No. 361 of | Vs. Avina Karnad-R1
2021 DHFL Investment Ltd. & Ors. Sonali Jai-R2
Raunak Dhillon-R3
Sanjay Baja-R6
Rohit Gandhi-R7&8
Ashish Bhan
20. | Comp. App. (AT) | Registrar of Companies Shashank Bajpai Comp. App. (AT)
No. 212 0£2020 | Vs. No. 212 0f 2020
Sri Endrash Investment and Finance Pvt.
Ltd.
21. | Comp. App. (AT) | Care Ratings Ltd. & Anr. Ravi Bharuka Abhijeet Sinha
No. 31 of 2021 Vs. Dipen Chatterjee
SREI Equipment Finance Ltd. & Anr. Rusha Mitra
Shreys Edupuganti-R1
With
22. | Comp. App. (AT) | Brickworks Ratings India Pvt. Ltd. Arjun Krishan Shreyas Edupugani
No. 34 of 2021 Vs. Anjan Chakraborty
SREI Equipment Finance Ltd. & Anr. Saptarshi Handal-R1
With
23. | Comp. App. (AT) | Reserve Bank of India Vatsala Rai Rusha Mitra
No. 39 of 2021 Vs.
SREI Equipment Finance Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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